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SbriSbri » I haat  The Central
oernment loans were made in I953-54* 
our per ent loans were loated in 1953. 
oans were also loated in 1952-53 .....

Mr. Spaakar  That is not the point. 
There is a dierene in the rate and the 
answer is obious. The Central oern
ment loated loans.............

Shii .  hamti The rate o in
terest or the Central oernment loan and 
the State oernment loan aries with the 
terms o the loan.

Shrl Kamath  Is it a at that the 
reueny o loatation o suh loans by 
seeral State oernments sine  19̂17 
has tended to shake publi onidene m 
tuh  oernments 

Shrl . . haatt No, Sir. ather 
the ontrary.   r

Shri Kamath  that so really

Shrl Kaaliwalt May I know whether 
santion has been reused to any State or 
loa in any loan 

Shrl . . haat  No> Sir.

Mineral OU

*1423. Shri iahwa Nath oyt Will 
the Minister o Natural  esouret 
and Sieatli esearh be pleased to 
state
(a) whether the attention o oen- 

ment has been drawn to the aailability 
o oil in the Tarai istrit o U. . and 
ihar espeially in orakhpur,  eoria 
and  Champaran  istrits  and

(b) whether any surey o that reion 
or oil has eer been undertaken 

The eputy Miniater o duation 
(r. K. . ShrlmaU) (a) and ,b). Al
thouh no surae indiation o the o ur
rene o oil has so ar been obtained in the 
Tarai reion o U.., and ihar, the pos
sibility oT suitable sub-surae oil-bearin 
itrutures in the Tortiary belt o the Himala- 
layan oot-hills annot  be ruled out alto
ether. As a result o the work arried 
out by the eoloial  Surey o India, 
the etent o the Tortiary  ormation is 
more or less known. The possibility o 
the oourrene o oil will, howeer, be known 
only  when  detailed  work  is arried 
out in these reions.

Shrl Uhwa Nath oyi May I know 
whether in the near uture suh a surey 
will  be  undertaken

r. K. . Shrimalli The oernment 
o India are settin up an Oil aM Natural 
ŝ iision and as soon as this diision 
tans untionin, I am sure more etensie 
turey will be done.
Shri Am)ad Alls With reard to (b), 

what kind o surey has been uAertaken— 
ateomanati.  Seismi or raimetri

r. K.. » Shrtmalt I am not an e
pert and I must aumii it, but I may say 
that some kind o surey has been done 
by the eoloial urey o Indip.

Inome-Ta epartment

*1424. Shri  idwani  Will  the
Minister o inane be pleased to lay on 
the Table o the House a statement showin

a) the number o omplaints   o 
orruption reeied âinst the  oiers 
o the Inome-Ta  epartment durin 
the years 1953 and 1954 separately

(b)   the number o omplaints  whih 
hae so ar been enuired into and ina
lised and

C) the number o oiers punished, 
as a result o these omplaints

The Minister o eenue and Ciil 
penditure (Shri M. C. Shah)  (a>

to C). A statement is laid on the Table 
o the House. .Sm Appendi III, anno* 
ure No. 16.

Shri idwanli The statement says, 
that out o 311 ases, 213 hae been en
uired into and inalised. When will the 
remainin ases be inalised

Shri A. C. Shah Already 118 out 
o 150 ases in 1953 and 9s out o 161 in 
19̂4 hae been inestiated. The rest ar 
bem inestiated.

Shrl idwani  In the statement
it is urther said that out o these ases, 
only nine oiers hae been prunished, and 
in the remainin ases the inestiations 
proed that the omplaints were baseless. 
May I know whether these inestiations 
were made by the anti-orruption depan- 
ment or by depanmental oiers

Shri M. C. Slui There were om
plaints made throuh the Commissioners 
o Inome-ta and the Central oard o 
eenue and they were sent to the ire
torate o Inspetion (Inestiation). They 
were rom ertain indiiduals, anonymous 
and otherwise and were enuired into by 
those  people.

Mr. Speaker  He wants to know the 
mahinery o the enuiry whether they 
were enuired into by the Inome-ta 
epartment or the anti-orruption  depart
ment.
Shri M. C. Shah In the Inomo-

ta epartment, there is a speial branh 
alled the iretorate o Inspetion (In- 
estiationy Wheneer  a omplaint is 
reeied by the Central oard o eenue 
or by the Commissioner o Inome-ta 
or by the Ministry o inane, it is sent to 
this speial branh or inestiation. There 
are speial oiers in this branh and they 
o â  enuire into the omplaints and 
tepon to  Central oard o eenue, 
êre there is a ase aainst an oiler.




